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dOTES OF THE REGISTRY 
,. I19 
ORDEP5 OF THE TRIBUNAL 

ORDER DATED 09-43-..2000. - --- 
Learrd counsel for the applicant 

stbmits that the applicant has passed away in the 

meantime and as this relates to his promoti.on 

during his service career,the pctit ion has become 

infrt ous and in view of this, the Original 

Application is disposed of for having becorre 

infr .ctw u .Learxd Govt .AdvOc ate ,Shr i K.C.Nohanty 

and Nr .U.B .ohapatra,learrd Additional Standing 

Cunsel are present and are heard.Mr.A.K.Mishra, 

learrd counsel for interverr-respondent is present 

and heard. 
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